AHMEDAIAI BENCH
AHMEABAD

; S T.P. No. 72/NCLT/AHM/2017 (New)

- Madhya pradeshHagh Court Jabalpur Bench C.P. No. 48/291 6 (Old?

. Co ;-am* Hon'ble Mr. BIKKI R \VEEND RA BABU, MEMBER JUDICIAL
g ~ Hon'ble Ms, M’*‘N@RAMA KUMARI, MEMBER JUDICIAL
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. Name of '-tfhe Company: __ ' . Integrated Tech-Infra Busmess Solutwn P L‘td
: ' ' B . thh

. Learned PCS Mr. Rajendm S&hay Snv&stwa pr&sent fm* Petltwner None app&ared ;
- - forRD and OL SR . - .

- Pmc}f of service of nc}tlce on statutory authannes filed.
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Repreaematmn of OL received.

. Reprehentatlsn of Income tax &uthonty recewed

' Leﬁmeci C{mnsel for petltmner represented that no reply to file on the representatlon
(}f OL o -

No representatlen fer RD and OL
_ Reply on RD representatwn filed.

. Petitioner PCS requeated tlme to file ap phcattm seekmg axtenslcm of the date of
completion of the scheme as resohrod by the Board of dlrecmrs of both the |

companies. - . o o
List the matter on 29.11.2017. ' '
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' | Dated this the 3rd day of }J(}vmben 2017,




